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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF:
ORIGINAL APPLICATION NO. 1003/2024

MR ASHOK KUMARAND ANR. ... APPLICANTS
VERSUS
STATEOFUTTAR PRADESH & ORS. ...RESPONDENT(S)
WITH

ORIGINAL APPLICATION NO. 1373/2024

(NEWS ITEM TITLED “HOW SAND MINERS LAID ROAD ACROSS
YAMUNA BETWEEN DELHI AND GHAZIABAD” APPEARING IN

THE TIMES OF INDIA DATED 30.11.02024)

WITH

ORIGINAL APPLICATION NO. 724/2023

sITTLG APPLICANT
VERSUS

STATEOFUTTAR PRADESH & ORS. ...... RESPONDENTS



S.No.

PARTICULARS

PAGE NO.

AFFIDAVIT ON BEHALF OF THE DISTRICT
MINING OFFICER IN COMPLIANCE WITH
THE ORDER DATED 10.10.2025 PASSED BY
THE HON’BLE NATIONAL GREEN TRIBUNAL

ANNEXURES

COPY OF THE INSPECTION REPORT DT.
31.05.2025 ANNEXED HEREWITH AS
ANNEXURE A-1

COPY OF THE INSPECTION REPORT DT.
14.10.2025 ANNEXED HEREWITH AS
ANNEXURE A-2

COPY OF SCREENSHOTS ANNEXED
HEREWITH AS ANNEXURE R-3

COPY OF THE HYDROLOGICAL REPORT DT.
04.02.2025 ANNEXED HEREWITH AS
ANNEXURE A-4.

COPY OF THE INSPECTION REPORT DT.
11.10.2025 ANNEXED HEREWITH AS
ANNEXURE A-5.

COPY OF THE INSPECTION REPORT DT.
16.10.2025 DATED 22.12.2023 ANNEXED
HEREWITH AS ANNEXURE A-6.

COPY OF THE INSPECTION REPORT, SHOW
CAUSE NOTICE ISSUED TO THE
LEASEHOLDER AND RECOVERY OF
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PENALTY  ANNEXED HEREWITH  AS
ANNEXURE A-7.

COPY OF THE FIELD PHOTOGRAPHS DT.
22.06.2025 ANNEXED HEREWITH AS
ANNEXURE A-8.

10.

COPY OF THE INSPECTION REPORT DT.
09.07.2025 ANNEXED HEREWITH AS
ANNEXURE A-9.

11.

COPY OF THE INSPECTION REPORT DT.
06.10.2025 ANNEXED HEREWITH AS
ANNEXURE A-10.

12.

COPY OF FIR DATED 24.10.2025 ANNEXED
HEREWITH AS ANNEXURE A-11.

13.

COPY OF THE INSPECTION REPORT DT.
12.10.2025 ALONG WITH FIELD
PHOTOGRAPHS ANNEXED HEREWITH AS
ANNEXURE A-12.

14,

COPY OF SCREENSHOT OF THE
DEPARTMENTAL WEBSITE ANNEXED
HEREWITH AS ANNEXURE A-13.

15.

COPY OF THE LETTER DT. 04.08.2025
ANNEXED HEREWITH AS ANNEXURE A-14.

16.

COPY OF THE LETTER DT. 06.08.2025
ANNEXED HEREWITH AS ANNEXURE A-15

17.

COPY OF THE EMM-11 PASSES GENERATED
AS PER THE ABOVE LIST ANNEXED
HEREWITH AS ANNEXURE A-16
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18.

COPY OF THE PHYSICAL REGISTER ENTRIES
FROM LEASE-SITE AND SCREENSHOTS OF
USER PANEL AS ACCESSED BY RESPECTIVE
VEHICLE OWNERS ANNEXED HEREWITH AS
ANNEXURE A-17.

19.

COPY OF THE LETTER DT. 16.10.2025
ANNEXED HEREWITH AS ANNEXURE A-18.

20.

COPY OF THE LETTER DT. 14.08.2025 AND
20.08.2025 ANNEXED HEREWITH AS
ANNEXURE A-19.

21,

COPY OF THE LETTER DT. 16.06.2025 AND
17.10.2025 ANNEXED HEREWITH AS
ANNEXURE A-20.

22,

COPY OF THE LETTER DT. 17.10.2025 TO THE
UPPCB ANNEXED HEREWITH AS ANNEXURE
A-21

THROUGH COUNSEL

| /
BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR STATE OF U.P.

EMAIL- bhanwar09jadon@gmail.com
Ph: 9639286572

DATE: 28.10.2025
PLACE: NOIDA


mailto:bhanwar09jadon@gmail.com
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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

IN THE MATTER OF:
ORIGINAL APPLICATION NO. 1003/2024

MR ASHOK KUMARANDANR. ... APPLICANTS
VERSUS
STATE OF UTTAR PRADESH & ORS. ...RESPONDENT(S)
WITH

ORIGINAL APPLICATION NO. 1373/2024
(NEWS ITEM TITLED “HOW SAND MINERS LAID ROAD ACROSS

YAMUNA BETWEEN DELHI AND GHAZIABAD” APPEARING IN

THE TIMES OF INDIA DATED 30.11.02024)

WITH

ORIGINAL APPLICATION NO. 724/2023

BITTO APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORS. ... RESPONDENTS
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{DAVIT ON BEHALF OF THE DISTRICT MINING OFFICER IN

LIANCE WITH THE ORDER DATED 10.10.2025 PASSED BY THE

1 SAVRAM.. (MATURVEILaged about 31 years, S/o  Shri

WMESAH. . CrATeRVENL. posted as Mines Officer, Ghaziabad. do hereby most

solemnly state and affirm as under:
1. That I. the Deponent in the above captioned matter am fully conversant
with the facts of the case and is competent and authorized to swear the

present response.

2. That I state that the contents of the response have been drafted by my
counsel on my instructions and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

at the present matter was last listed for hearing on 10.10.2025, wherein
e Hon’ble Tribunal directed as under:

The District Mining Officer is directed to file his affidavit regarding
compliance by respondents no. 4 and 5 with order dated 30.04.2025 passed by
th;s Tribunal. The affidavit be filed at least one day before the date of hearing
fixed with all requisite details regarding compliance with SSMG, 2016 and

EMGSM, 2020."

——-—
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4. That compliances expected to be made by Respondent Bani Singh & New
Panther Security Services post Hon'ble Tribunal order dated 30.04.2025
during operational period of the river bed sand mining lease in village [

Pachayera. Tehsil Loni of district Ghaziabad are as under:

I Due compliance with E.C.& C.T.0. conditions and environmental
norms particularly SSMG, 2016 and EMGSM Guidelines, 2020.

Il Use of only GPS fitted vehicles for transportation of mined material.

Il Submission of weekly monitoring reports and copy of CCTV

footage in pen-drive to UPPCB.

. RESPONSE REGARDING COMPLIANCE WITH E.C & C.T.0

CONDITIONS AND ENVIRONMENTAL NORMS

PARTICULARLY SSMG, 2016 AND EMGSM_GUIDELINES,

2020:

5. No hindrance to main flow of the river was observed during the inspection

= of the said lease site on 31.05.2025 and 14.10.2025.
N\

}’ \
A Gppy of the inspection report dt. 31.05.2025 has been annexed herewith J

HANNEXURE A-1 and inspection report dt. 14.10.2025 has been

nexed as ANNEXURE A-2.

%
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6. A safc distance of more than 600m is being maintained by the leaseholder
from the active edge of the embankment as evident from the physical
verification and NOC issued by Irrigation department and Google Earth

screenshot highlighting the said distance.

Copy of screenshots has been annexed herewith as ANNEXURE A-3

~I

Maximum depth of 2.4m (~8ft) is being ensured by the leaseholder in the
riverbed site and hydrological report dated 04.02.2025 was submitted to
the mining department. Further Pre monsoon replenishment study dated
22.06.2025 and Post monsoon replenishment study dated 12.10.2025 has
been conducted at the said lease site in the presence of deponent and the
report for the same is still awaited.

A Copy of the hydrological report dt. 04.02.2025 has been annexed

herewith as ANNEXURE A-4

Qhe leaseholder is complying with the requirement of installing 04 CCTV

44

as and PTZ camera and issuing eMM-11 to the vehicles transporting
mineral from the lease site to the market for the consumption of

ublic. Inspection dated 31.05.2025 and 14.10.2025 highlights the
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9. A brief of mining activity taken place a the concerned site as per

departmental portal is produced below:

( ti f
No. of EMM- Juantity o

SLNo. Time Period i | mineral
‘ ISSHES transported
C01052005 1o |
‘ 1. \ 5,068 89.096
| 30.06.2025
B 01102025 to| BB

2. 833 10.428
25.10.2025

*Note: Mining site remained close during monsoon period i.e. from the

month of July to September.

10.A surprise visit by the deponent on 11.10.2025 at around 01.00AM., an hour
past midnight at the said lease site highlighted closure of the mining and
loading work during night time.

A Copy of the inspection report dt. 11.10.2025 has been annexed herewith

as ANNEXURE A-§

ho7

11 .Water sprinkler for dust suppression is regularly being used at the said lease
|
wa/}c as highlighted during visit on 31.05.2025 and 14.10.2025

Transportation of the mined material is being done in covered trucks as

observed during visits on 14.10.2025 and 16.10.2025
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A Copy of the inspection report dt. 16.10.2025 has been annexed herewith

as ANNEXURE A-6

13 Motorable road is being maintained by the leaseholder through regular

grading as observed during visit on 14.10.2025

14T ollowing are the inspections undertaken by the deponent at the lease site:

Inspected

by

Observation

Sl Date  of
No. | Inspection
|
i
1. |31.05.2025

Mines  Officer,
Ghaziabad  and

SDM, Loni

All the boundary pillars were found |
in designated place.

Plantation, Water sprinkling in
compliance with EC were observed
at the site.

CCTV and Weigh-bridge were found
to be operational.

No mining activity was observed at
the time of inspection.

Selling price of the mineral was
displayed at the site.

No evidence of illegal mining was

found,
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. l’r'o;jieicitr ‘Proponent (PP) informed that
weekly compliance report and CCTV |
X
\

footage has been submitted in the |

office of UPPCB.

e No documentation was provided |
when called upon by the PP wurt
transportation of mineral on GPS
fitted vehicle only.

J (refer ANNEXURE Al) |

- X

i e Boundary pillar D was found missing |

and Illegal mining to the tune of
| | 364cum was observed.

| e Show-cause notice dated 16.06.2025
was issued by the Deponent.

2. 109.06.2025 Mines  Officer, e Penalty amounting to Rs.6,41,960/-
Ghaziabad for illegal mining as per Rule 3 and w
58 of UPMMCR-2021 and Section | {
21 of MMDR Act-1957 and Rs

25,000/ for missing pillar as per rule

36 (1) and 60 of UPMMCR-202]
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[ was imposed and recovered on

| |
| | 06.10.2025.

A Copy of the inspection report.i

show cause notice issued to the

leaseholder and recovery of penalty |

has been annexed as ANNEXURE |
\

k A-7

| Mines  Officer, o Pre-monsoon replenishment studyJ}

| Ghaziabad  and conducted at the leased site of |

| QCI-NABIET Pachayera-02.

| Accredited A Copy of the field photographs dt.

3. 22.06.2025 |

| | Consultant  in 22.06.2025 has been annexed E |
| | presence of herewith as ANNEXURE A-8 ‘
| leaseholder’s
l representative

\ : Joint  Team of
\ e No mining activity was observed and |
officials from |
roy no machine were found due to

A 90072025 | Directorate  of

closure of lease site in monsoon |
|

Geology &

Mining, Lucknow

period. i {
|
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and Mines
Officer,

Ghaziabad

A Copy of the inspection report dt.
09.07.2025 has been annexed

herewith as ANNEXURE A-9

06.10.2025

Mines  Officer,
Ghaziabad in
presence of
leaseholder’s

representative

e Demarcation activity was carried out
at the mining site before start of
mining activity post monsoon season
and GPS based coordinates were
identified for installation of pillars.

A Copy of the inspection report dt.

06.10.2025 has been annexed herewith

as ANNEXURE A-10

11.10.2025

o

N
Oy
A\ - rs
e A

Mines  Officer,

Ghaziabad

e A surprise inspection of the Yamuna
riverbed area was conducted based
on input of illegal mining.

e Mining activity at Pachayera-02
lease site was found to be suspended
as mining activity is stringently being
carried out in day hours.

e FIR No. 0488 dated 24.10.2025 was
registered in connection to an illegal

mining carried out by local villagers
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observed at adjoining” Naursapu}l

‘ village.

A Copy of FIR dated 24.10.2025 has
been annexed herewith as

ANNEXURE A-11

Mines Ofﬁcer,4
e Post-monsoon replenishment
Ghaziabad  and
study conducted at the leased site
QCI-NABIET
of Pachayera-02.
} Accredited
112.10.2025 A Copy of the inspection report dt.
Consultant in

7.

12.10.2025 along with field photographs
presence of

has  been  annexed herewith as
leaseholder’s
ANNEXURE A-12
representative

e Inspection of the lease site was done

Mines  Officer, in  presence of  leaseholder’s
8. 14.10.2025
‘ Ghaziabad representative

(refer ANNEXURE A-2)
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16.10.2025

Mines  Officer,
Ghaziabad along
with
representative of
Marg-soft

Technologies

e A camp at the lease-site was

organised to sensitise vehicle owners
regarding  new initiative  of
Department of Geology and Mining,
U.P Government known as Vehicle
Tracking system (VTS) and ensure
registration on departmental portal

https://registration.vtsdgm.up.in/

CCTV Cameras were found to be
installed at the lease site and
leaseholder was directed to ensure
compliance with Hon’ble Tribunal
order of transportation of mined
mineral through GPS fitted vehicle
only.

A Copy of screenshot of the
departmental website has been
annexed herewith as ANNEXURE

A-13
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[I. RESPONSE REGARDING USE OF ONLY GPS FITTED

VEHICLES FOR TRANSPORTATION OF MINED MATERIAL

BY THE PROJECT PROPONENT (PP).

15.The Vehicies used for the transportation of mined material from the lease
site to the market for use of general public are privately owned by

Individuals and Firms separate from the leaseholder.

16.That a notice dated 04.08.2025 was issued by Mines Officer, Ghaziabad to
the project proponent highlighting that no documents were provided with
respect to transportation of mined material through GPS fitted trucks
during joint inspection dated 31.05.2025.
A Copy of the letter dt. 04.08.2025 has been annexed herewith as

ANNEXURE A-14

17.That in response to the above notice, a letter dated 06.08.2025 was written

by the Project Proponent to the Mines Officer, Ghaziabad. That vide the
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tracker application, as accessed by the respective vehicle owners, were also

annexed for reference.

A Copy of the letter dt. 06.08.2025 has been annexed herewith as

ANNEXURE A-15

18.That above list was randomly inspected against the e-MM11 generated by

the upmines.upsdc.gov.in portal and contacting the vehicle owner to

verify the status of GPS installed in the concerned vehicle and following

observations were recorded: -

SI. | Vehicle Number Emm11 Number Emm-11 Date GPS Status
No.
1. HR47D1759 31162409035203898 19/05/2025 Active
2. HR38AF2845 31162409035203932 20/05/2025 Active
3. HR58D4812 31162409035204051 23/05/2025 Active
4. UP14MT4722 31162409035204111 24/05/2025 Active
5. UP17BT3794 31162409035204106 24/05/2025 Active
6. DL1GE2958 31162409035204195 26/05/2025 Vehicle owner
could not be
contacted to verify
the status of GPS
7. HRS55AG2294 31162409035204260 27/05/2025 Active
HR63C7310 31162409035204399 29/05/2025 Active
HRS58E4025 31162409035204718 02/05/2025 Vehicle owner
could not be
contacted to verify
the status ot GPS
HRS58C6922 31162409035204937 04/06/2025 Active
DLIGE3107 31162409035205176 06/06/2025 Active
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12. | UPITBT2971 | 31162409035205533 11/06/2025 Active
13. RIT4G19300 31162409035205620 11/06/2025 Active
14, HRS55WO0S13 | 31162409035206726 15/06/2025 Active
5. DLIGE3107 31162409035208198 22/06/2025 Active
16. DLIGE2544 | 31162409035208358 23/06/2025 Active
17. | HRSSW7776 | 31162409035208287 23/06/2025 Active
8. HRO3CS121 | 31162409035208347 | 23/06/2025 Active
19. UPS3AT7285 | 31162409035208655 | 25/06/2025 Vehicle owner
could not be
contacted to verify
the status of GPS
20. | HRS8C6922 | 31162409035208783 26/06/2025 Active

(A Copy of the eMM-11 passes generated as per the above list has been

annexed herewith as ANNEXURE A-16)

19.After resuming operation post monsoon in October 2025, a physical
register is being maintained at the lease-site by the lease holder to ensure
only GPS installed vehicles are issued eMM—11, The entries in the said
register from 10.10.2025 to 13.10.2025 were verified during inspection on
14.10.2025 by contacting the respective vehicle owners and checking the

GPS user panel.

"/N_O\A Copy of the physical register entries from lease-site and screenshots of

4 CAR,
usér panel as accessed by respective vehicle owners has been annexed
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20.Further. a letter dated 16.10.2025 from Director, Geology and Mining was
written to District Magistrate, Ghaziabad highlighting need for integration
of GPS devices installed in the sand carrying vehicles with the
departmental portal in order to comply with EMGSM-2020 guidelines as
well as Hon'ble NGT's directions.

e In response to the above letter, a camp was organised at the lease-site by
the Deponent along with representatives of Marg-soft Technologies and the
to sensitise the vehicle owners regarding the new initiative of Department
of Geology and Mining, U.P Government known as Vehicle T racking
system (VTS) and ensure registration on departmental portal

https://registration.vtsdgm.up.in/

A Copy of the letter dt. 16.10.2025 has been annexed herewith as

ANNEXURE A-18

III. RESPONSE REGARDING SUBMISSION OF WEEKLY

MONITORING REPORTS AND COPY OF CCTV FOOTAGE IN

PEN-DRIVE TO UPPCB:

——

N0

,ZT 1hat with respect to submission of weekly monitoring reports and copy of

( (/ % / MIV footage in pen-drive to UPPCB, it is most humbly submitted that a

4z etteh no.841 dated 14.08.2025 & No. 858 dated 20/08/2025 was sent by
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UPPCB to the Deponent informing that weekly monitoring report and
CCTV footage respectively have been submitted by PP to UPPCB,

Ghaziabad.

A Copy of the letter dt. 14.08.2025 and 20.08.2025 has been annexed

herewith as ANNEXURE A-19

22 Further during the inspection dated 31.05.2025, CCTV cameras were
found to be operational at the lease-site and a notice no. 530 dated
16.06.2025 was issued by the Deponent to the leaseholder directing to
provide the CCTV recording under Rule 36 (2) of UPMMCR-2021.

A Copy of the letter dt. 16.06.2025 has been annexed herewith as

ANNEXURE A-20

23.In response to the said notice, the leaseholder submitted a pen drive on
25.06.2025 stating that it consists the recording of the mining operations
of the last one month but on analysis it was found that the pen drive
contained data of only 04 days and was of only one camera situated right
outside the lease office which violates Rule 36(2) of UPMMCR-2021

N ( :
/ Wslates

"30 ﬁ MNie mining lease holder whose mining lease area is more than five

l

will construct, at his own expenses, check post/gate for
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observations of the vehicles transportation with
accommodations/installation of four C.C.TV. cameras capable of {
recording visuals at the 360-degree angle. The lease holder will also keep
Radio Frequency Identification (R.F1.D.). Scanner at the said check
post/gate to facilitate read and save data of bar code scribed over e-form

M M.-11 issued against each and every vehicle used for transportation in

the concerned mining leased area and will care properly and maintain in
working condition at all point of time. The lease holder shall preserve the
entire recordings done by the said C.C.T.V. cameras and R.F1.D. Scanners /

at least for the thirty days and will produce the said recordings before the

authorized officer as provided under the provisions of rule 67."

and is punishable with fine under UPMMCR,2021 rule 60(3) which states:
"If the lease holder disobeys the provisions of rule-36 then penalty at the
rate of rupees twenty-five thousand per day for each and every default
shall be levied by the concerned District Magistrate. In case of default on
deposit of such levied penalty the concerned District Magistrate will

deduct the said amount from the amount of security deposited against the

said mining lease."
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25 Turther. a letter no.&10 dated 17.10.2025 was issued to the leaseholder
directing to provide latest CCTV footage and weekly monitoring report to
the office of the Regional Officer. U/PPCB in compliance to Hon’ble
Tribunal order dated 30.04.2025
A Copy of the Tetter dt. 17.10.2025 to the leaseholder has been annexed |

herewith as ANNEXURE A-21

26.Along with that. a letter no. 809 dated 17.10.2025 was issued to UPPCB
requesting to provide the information about weekly compliance report to
be submitted by leaseholder to UPPCB after resuming mining operation
from 10.10.2025. the response to which is still awaited.
A Copy of the letter dt. 17.10.2025 to the UPPCB has been annexed

herewith as ANNEXURE A-22

27.Hence. the present affidavit is being submitted for the kind perusal of this

Hon’ble Tribunal. It is prayed that the same be taken on record.

g

]

DEPONENT
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!
VERIFICATION
Verified at (1A Z) ABAD on this 28 day of October, 2025, that the
contents of the above affidavit from paragraphs 1 to 27 are believed to be true
and correct to the best of my knowledge and belief. No part of it is false and
{

nothing material has been concealed therefrom.

L

Ps
DEPONENT

~ATTESTED
WA ’
C:m' ;&d.&tmnt:tdag&/& 24

: : I
by ... T olabiyrend?
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1-Introduction

Ground water is a precious and the most widely distributed resource of the earth and unlike
any other mineral resource, it gets its annual replenishment from the meteoric precipitation.
The world’s total water resources are estimated at 1.37 x 108 million ha-m. Of these global
water resources about 97.2% is salt water mainly in oceans, and only 2.8% is available as
fresh water at any time on the planet earth. Out of this 2.8%, about 2.2% is available as
surface water and 0.6% as ground water.

Even out of this 2.2% of surface water, 2.15% is fresh water in glaciers and icecaps and only
of the order of 0.01% (1.36 x 104 M ha-m) is available in lakes and reservoirs, and 0.0001%
in streams; the remaining being in other forms -0.001% as water vapour in atmosphere, and
0.002% as soil moisture in the top 0.6 m. Out of 0.6% of stored ground water, only about
0.3% (41.1 x 104 M ha-m) can be economically extracted with the present drilling technology,
the remaining being unavailable as it is situated below a depth of 800 m.

Thus, ground water is the largest source of fresh water on the planet excluding the polar
icecaps and glaciers. The amount of ground water within 800 m from the ground surface is
over 30 times the amount in all fresh water lakes and reservoirs, and about 3000 times the
amount in stream channels, at any one time.

At present nearly one fifth of all the water used in the world is obtained from ground water
resources. Agriculture is the greatest user of water accounting for 80% of all consumption. It
takes, roughly speaking, 1000 tons of water to grow one ton of grain and 2000 tons to grow
one ton of rice. Animal husbandry and fisheries all require abundant water. Some 15% of
world’s crop land is irrigated. The present irrigated area in India is 60 million hectares (M ha)
of which about 40% is from ground water. Surface water and ground water may be viewed
as two different forms of occurrence of the same total water resources. Tubewell schemes
may be integrated with the canal irrigation schemes (composite irrigation) by suitably
spacing them along a line in between the distributary and the drainage line and so designing

that the subsoil water level is kept steady at a desired level.
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The tubewells intercept the canal seepage and serve as an anti-water logging measure and
enable the benefit of irrigation facilities to be spread to wider areas. Supplemental ground
water irrigation is proposed to be introduced in the command areas of a number of major
irrigation systems like the Yamuna canal, the Cauvery and the Krishna deltas to enable
intensive agricultural development.

2-Location

District Ghaziabad is situated in the middle of Ganga-Yamuna doab and spreads over 1966
sqg Km. It is bounded by longitude 770 12' 780 13' latitude 280 26' 280 2.0 RAINFALL &
CLIMATE 54' and is underlain by Quaternary sediments. The district is administratively
divided into 4 tehsil and is further divided into 8 development blocks. Ghaziabad is drained
by river Yamuna and Ganga and their tributaries namely Hindon and Kali, Minor
distributaries of Kali Nadi being Hawa drain Chhoiya Nala and Chhoiya Nadi. The irrigation
in major part of the district is by means of minor irrigation structures such as tubewells
capacity wells and surface irrigation system i.e. canals. Upper Ganga canal and its tributaries
irrigate western part of the district and Anup Shalon branch of upper Ganga Canal irrigate

eastern part of the district. Hapur and Loni block are practically devoid or surface irrigation.

Geographical Area (Sg. Km.) 488 km?
Number of Tehsil/Block Tehsil 4 / Block 8
Number of Panchayat/Villages Panchayat 73 / Vill. 580

Population 3,343,334




rayc 1v Of 161

HYDRO-GEOL%(;BZICAL REPORT

- e .

i Location of Study Area A

Ghaziabad

Study Arca
Ghazinbad Ward

A

.
.
%
Tepend
Lepend
Indian Statcs Boumdary w30 » W Kaarbates Tubes sy
I 1 ocsion of Gharishad U — ot Sy s

habns sty

-~ e v =

Figure-1.Map of district Ghaziabad

3- Project site

The mining site is locate at Gata No.303mi ,313mi, 290mi, 301mi, 303, 304mi, 314mi,297mi,
298mi, 302mi, 311mi, 312mi, 313mi &314mi, Khand No.-02, Village-Panchayara, Tehsil-Loni,
Ghaziabad, U.P., on river Yamuna River Bed.

Figure-2 Project Site showing Total area & Workable Area

s TOTAL AREA
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Google Earth
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4-Physiographic divisions
The Ghaziabad district in Uttar Pradesh, India, is situated within the Ganga-Yamuna Doab,
meaning it lies between the Ganges and Yamuna rivers, presenting a mostly flat plain
topography with the Hindon river flowing through it, dividing the area into "Cis Hindon" (east
of Hindon) and "Trans Hindon" (west of Hindon) regions; the land is primarily composed of
alluvial deposits and can be further categorized into older alluvial plains, older floodplains,

and active floodplains depending on proximity to the river bank.

Figure -3. Map of Ganga Basin
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5-Climate and Rainfall

The rainfall in the area is mainly due to southwest monsoon and nearly 80 to 85% of the
annual rains occurs between July and September. Remaining 15% to 20% rain is distributed
unevenly, some times rain also occurs between January and March. The normal Annual

rainfall of the district has been reported to be 731 mm based on data from 1901 to 1970.

4
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There is a large variation in rainfall in space and time. The district is endowed with typical
climate with extremes in summer as in winters. The mercury shoots up to 40°C or even more
during peak summer and dips to less than 5°C during the month of January. Winter spans
from mid of November to mid of February. Summer months are April to middle of June which
ends with onset of monsoon.

6-Topography

The topography of Ghaziabad district in Uttar Pradesh, India is primarily a flat plain, situated
within the Ganga-Yamuna Doab, characterized by the presence of older alluvial plains, older
flood plains, and active flood plains, with the Hindon River being a major drainage feature,
and the Yamuna River forming its western boundary, marking a distinct border with Delhi; the
land is generally flat with slight variations in elevation due to the river systems and their
associated floodplains. Average elevation of district is 216m with range of 198-243m for

minimum to maximum.

Figure-4 Elevation map of Ghaziabad district

Elevation database | Elevation API | Esri
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7-Geomorphology

The entire district of Ghaziabad forms the part of Ganga-Yamuna doab, eastern boundary is
marked by Ganga river and the river Yamuna defines the western boundaries. The area
represents almost a monotonous flat plain dissected by drainage of different order.
Ghaziabad town is situated almost in the old flood plain of river Hindon. Morphologically, the
area can be divided into 3 morpho units viz a viz (i) older Alluvial Plain (ii) Older Flood Plain
and (iii) Active Flood Plain. The banks of rivers are steep and ravinous. The older alluvium
occupies the entire upland and interfluve area occurring between major drainage ways i.e.
Yamuna and Hindon and Hindon and Ganga.

8-Land use / land cover

The predominant land use is agriculture, occupying the largest area, with built-up areas
concentrated mostly in the western part of the district, constituting the second highest land
use category; open land makes up a smaller portion, while water bodies represent a very
small percentage of the total land area; overall, agriculture and built-up areas take up the
majority of the land in Ghaziabad district. The LULC map shows the change in LULC pattern
from 2000-2020.
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Figure-5 LULC map shows the change in LULC pattern from 2000-2020.
9-Soil
The development of soils in the district can be ascertained to different erosional and
depositional agencies. Different morphological units have been bestowed with different types
of soils. The soil range from pure sand to stiff clays, with combinations of these two extreme
litho units. The pure sand is called Bhur. Clay is called Matiyar. When the sand is mixed with

clay in equal proportion the soil may be termed as Dumat or loam a good agricultural soil.
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10-Hydrogeology

Regionally the eastern half of the district forms part of Ganga alluvial plain where as its western
part in close proximity of Hindon and Yamuna rivers represents marginal alluvial plain
Tectonically the alluvial plain of Ganga basin represents a structural trough (Fore deep) or
down wrap of earth crust. The Original of which is correlated to plate tectonic and Himalayan
uplift. The area is underlain by quaternary sediments, there thickness increase from west to
east and also towards north east. As per available subsurface alluvium in the district varies
from 115 m to 450 m. In Hindon Yamuna doab, the thickness of quaternary sediments including
alluvial deposit varies from 300 m the north to 115 m in the central part of the Western side
of Hindon river.On the basis of exploratory drilling carried out in the area Annexure-I three tier
aquifer system has been identified down to a depth of 450 mbgl. The first aquifer system
extends down to a depth of 125 mbgl and extends down to 200 mbgl in north part of the
district. Thickness of aquifer decreases in the western part of the district and depth of bedrock
is shallow. The aquifer material is medium to coarse grained sand exception being Trans
Hindon area. The vyield varies between 1000 and 2500 lpm. Transmissivity ranges from 300-
2000 m2/day. The quality of formation water is good in the eastern part of the district and
deteriorates in the western part of the district in trans Hindon area. Second aquifer system
exists in the depth ranges of 170- 350 mbgl. The aquifer medium is medicine to fine grained
sand with occasional coarse grained sand. The quality of formation water is good. The
tubewells are yielding 1000-2000 Ipm at a considerably high drawdown. The third aquifer
system occurs below 350m and continues down to depth explored of 450 m. Since no tubewell
has been constructed in this aquifer group, therefore aquifer parameters are not known. As

per electrical log the quality of formation water seems to be good.
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11-Ground Water Resources Assessment

Groundwater resource assessment of the Loni Block has been estimated by Central Ground Water
Board and Govt. of Uttar Pradesh for the year (2023-24).The details are given below:

Annual Extractable Ground water Resources (ham) 7,113.88
Ground water Extraction for all uses (ham) 9,813.99
Ground Water Recharge (ham) 7,904.31
Irrigation 8,493.60
Domestic 88.27
Industry 1,232.12
Total 9,813.99
Natural Discharges (ham) 790.43
Stage of Extraction 137.96

Groundwater resource assessment of the Loni block

According to Block wise Ground Water Resources Assessment 2023-24 done by CGWA Loni Block falls
under Over Exploited.

12.Hydrogeological controls of ground water

The groundwater availability is controlled by hydro-geological situation characterized by occurrence
of alluvial formation. The hydro- geological set-up & the following distinct physiographic units
influence the controls of ground water occurrence.

(1) Isolated & nearly closed alluvial basin.

(I1) Newer flood plain deposits.

13- Analysis of percolation of water

The mining site is locate at Gata No.303mi ,313mi, 290mi, 301mi, 303, 304mi, 297mi,
298mi, 302mi, 311mi, 312mi, 313mi &314mi, Khand No.-02, Village-Panchayara, Tehsil-
Loni, Ghaziabad, U.P. on river Yamuna River Bed and ultimate mining depth is 2.40mt. Max.
& Min. elevation is 208mRL & 207mRL with zero level of 205mRL. Many small pits were

dugged in the mining area more than mining depth to check percolation of water from
9
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ground and there no percolation of water occur, hence mining will not disturb the water

level of that area. The photographs of pits shown in fig.
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GSTIN : 09AAIFN9004D1ZD

NOIDA TESTING'LABORATORIES

(A Government of India Approved Testing Laboratory)

(An ISO [ 9001 : 2015, ISO 45001 : 2018 (OH&S) Certified & NABL Accredited Laboratory)
~ MoEF & CC (Ministry of Environment, Forest & Climate Change), UPPCB Recognized Laboratory

Analyzing for an Assured.

Future B +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369
TEST CERTIFICATE
Test Report of Report Code Date of Issue
Surface Water SW-270125-010 31/01/2025

Issued To: Shri Bani Singh
Project Site- Village- Panchayara, Tehsil-Loni, District-Ghaziabad, U.P. Lease Area: 12.512 Ha.

SAMPLING & ANALYSIS DATA
Sample Drawn By : NTL Representative
Sample Received Date 1 26/01/2025
Sample Quantity :  Z20Lx
| Analysis Duration : 27/01/2025 to 31/01/2025
' Sample Description :  Surface Water
TEST RESULTS
S. No. | Parameter Test Method Results Unit
1. pH value IS-3025(Part-11) 7.50 -
2 Chemical Oxygen Demand (as O,) I8:3025(Part-58) 23.0 mg/l
3. Dissolve Oxygen IS: 3025 (Part - 38) 6.5 mg/l
Biological Oxygen Demand (as O,)
4. : - ;
3 days at 27 o 1S:3025(Part-44) 4.0 mg/l
5 Total Suspended Solid (TSS) IS:3025(Part-17) 7.2 mg/l
Notes:
1. The results given above are related to the tested sample, as received & mentioned parameters. The customer asked for the above tegts only.
2. Responsibility of the Laboratory is limited to the invoiced amount only. FAN e \ /
3. This test report will not be generated again, either wholly or in part, without prior written permissim;'gl' thé laboratory.™, « .
4. The tgst samples will be disposed off after two weeks from the date of issue of test report, unless untik cified by :Lthe },:uw._q_'
: 19 8 b=l
CHEgg BY AUTHO TORY

Laboratory : GT-20, Sector-117, Gautam Budh Nagar - 201 301 (U.P.)
Branch Office :
HARIDWAR | DEHRADUN | PUNE i
E-mail : noida.laboratory@gmail.com | Website : www.noidalabs.com
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Analyzing for an Assured

Future

GSTIN : 09AAIFN9004D1ZD

" NOIDA TESTIN®?LABORATORIES

(A Government of India Approved Testing Laboratory)

(An ISO: 9001 : 2015, ISO 45001 : 2018 (OH&S) Certified & NABL Accredited Laboratory)
MOoEF & Cq (Ministry of Environment, Forest & Climate Change), UPPCB Recognized Laboratory

= +9119313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369

TEST CERTIFICATE
Test Report of Report Code Date of Issue
Ground Water W-270125-011 31/01/2025
Issued To: Shri Bani Singh

Project Site- Village- Panchayara, Tehsil-Loni, District-Ghaziabad, U.P. Lease Area: 12.512 Ha.

Sample Drawn By
Sample Received Date
Sample Quantity
Analysis Duration
Sample Description

SAMPLING & ANALYSIS DATA

NTL Representative
26/01/2025

2.0Lt.

27/01/2025 to 31/01/2025
Ground Water 1 (Hand Pump)

RESULTS
Essential test as per 1S:10500-2012/ RA 2023
S. No. | Parameter Test Method Results Units Desirable Extended Limit
Limit
1. pH 1S:3025(Part-11) 7.16 - 6.0-9.0 -
2 Colour 1S:3025(Part-4) <5.00 Hazen 5 15
3. Odour 1S:3025(Part-5) Agreeable - Agreeable Agreeable
4. Taste IS:3025(Part-8) Agreeable - Agreeable -
5. Turbidity 1S:3025(Part-10) <1.00 NTU 1 5
6. Total Hardness (as CaCO3) IS:3025(Part-21) 389.2 mg/1 200 600
7. Chloride (as CI) IS:3025(Part-32) 176.50 mg/1 250 1000
8. Calcium (as Ca) IS: 3025 (P- 40) 98.16 mg/l 75 200
9. Iron (as Fe) 18:3025(Part-52) 0.220 mg/1 1 No Relaxation
10. | Nitrate (as NO;) IS: 3025 (P- 34) 14.88 mg/l 45 No Relaxation
11. | Total Dissolved Solid 1S:3025(Part-16) 821.0 mg/1 500 2000
12. | Alkalinity (as Ca CO;) IS: 3025 (P- 23) 364.0 mg/l 200 600
13. | Sulphate (as SO,) IS: 3025 (P- 24) 125.12 mg/l 200 400
MICROBIOLOGICAL REQUIREMENT
RESULTS
S.No. Parameter Test Method Results Required as per IS-10500:2012/ RA 2023
L. Escherichia coli IS-15185 Absent Absent/100ml
2, Coliform Bacteria IS-15185 Absent Absent/100ml

Notes:

1. The results given above are related to the tested sample, as received &
2. Responsibility of the Laboratory is limited to the invoiced amount only.

3. This test report will not be generated again, either wholly or in part, without prior written permission of the laboratory.

4. The mif;i will be disposed of after two weeks from the date of issue of test report, unless until specified by the customer.

CHECKED BY

s. The asked for the above tests only.

Branch Office :

Laboratatry - GT-20, Sector-117, Gautam Budh Nagar - 201 301 (U.P.)

HARIDWAR | DEHRADUN | PUNE
E-mail : noida.laboratory@gmail.com | Website . www.noidalabs.com
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NOIDA TESTINGLABORATORIES

(A Government of India Approved Testing Laboratory)

(AnISO: 9001 : 2015, ISO 45001 : 2018 (OH&S) Certified & NABL Accredited Laboratory)
MoEF & CC (Ministry of Environment, Forest & Climate Change), UPPCB Recognized Laboratory

T +91-9313611642, 8510081921, 7503031145, 8527870572, 7503031146, 9999794369

Analyzing for an' Assured’
Future

TEST CERTIFICATE
Test Report of Report Code Date of Issue
Ground Water W-270125-012 31/01/2025
Issued To: Shri Bani Singh

Project Site- Village- Panchayara, Tehsil-Loni, District-Ghaziabad, U.P. Lease Area: 12.512 Ha.

SAMPLING & ANALYSIS DATA

Sample Drawn By NTL Representative

Sample Received Date 26/01/2025

Sample Quantity 2.0Lt.

Analysis Duration 27/01/2025 to 31/01/2025

Sample Description Ground Water 2 (Hand Pump)

RESULTS
Essential test as per 1S:10500-2012/ RA 2023
S. No. | Parameter Test Method Results Units Desirable Extended Limit
Limit

I pH 1S:3025(Part-11) 7.38 - 6.0-9.0 -

2 Colour 18:3025(Part-4) <5.00 Hazen 5 15

3. Odour I8:3025(Part-5) Agreeable - Agreeable Agreeable
4. Taste I1S:3025(Part-8) Agreeable - Agreeable -

5. Turbidity 18:3025(Part-10) <1.00 NTU 1 5

6. Total Hardness (as CaCO3) I8:3025(Part-21) 360.0 mg/l 200 600

7. Chloride (as CI) IS:3025(Part-32) 154.20 mg/1 250 1000

8. Calcium (as Ca) IS: 3025 (P- 40) 96.40 mg/l 75 200

9. Iron (as Fe) 1S:3025(Part-52) 0.218 mg/l 1 No Relaxation
10. | Nitrate (as NO;) IS: 3025 (P- 34) 12.60 mg/1 45 No Relaxation
11. [ Total Dissolved Solid 18:3025(Part-16) 854.0 mg/l 500 2000
12. | Alkalinity (as Ca CO3) IS: 3025 (P- 23) 380.0 mg/l 200 600

13. | Sulphate (as SOy) IS: 3025 (P- 24) 121.0 mg/l 200 400

MICROBIOLOGICAL REQUIREMENT
RESULTS
S.No. Parameter Test Method Results Required as per IS-10500:2012/ RA 2023

1. Escherichia coli IS-15185 Absent Absent/100ml

2 Coliform Bacteria 1S-15185 Absent Absent/100ml

Notes:

1. The results given above are related to the tested sample, as received &

The

2. Responsibility of the Laboratory is limited to the invoiced amount only.

CHE

Y

3. This test repgrt will not be generated again, either wholly or in part, without prior written permission of the laboratory.
4. The test les pwill be disposed of after two weeks from the date of issue of test report, unless until specified by the customer.
B

asked for the above tests only.

f
e
e

Laboratc*ry: GT-20, Sector-117, Gautam Budh Nagar - 201 301 (U.P.)
Branch Office :
; HARIDWAR | DEHRADUN | PUNE
E-mail : noida.Eaboratory@gmgil.com | Website : www.noidalabs.com
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Panchayvara, Uttar Pradesh, India
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Photographs of Water Collection from Hand Pump
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ANNEXURE A-5
S TSI

X (Twitter) TR AT ¢! H 3y T F e o Ui frerad e -1) P PH
ﬁmW%Wﬁﬁmwﬁmm 11.10.2025 @t A #
aﬂmm:ooa@raﬁﬁﬁ'ﬁmmwﬁﬁmmﬁaﬁ%r

ﬁﬁ&m%aﬁmmwwaﬁmm@@-aﬁzﬁsﬁ%WW
mﬁﬁww@%m%@mﬁmmﬁu@ﬁl
o AR, dedid ol & Arfteor % oRT el PIfSHe Lat 28.81823" Long
77219127 R S1¢ I3T ST & fog uiaférd g |

mmmﬁaﬁ%mﬁmﬁamﬁwﬁmmm
mﬁﬂﬂﬁmm%ﬁowm%oéoﬁ 02 |ITFI TR (17 X 0.5 X 49) I 416.5
'a:nﬂaa%n(mx15xo.5)mﬁ382.smmmmwmﬂ€ﬁﬁsmw
%m%ﬁ%u&%%%mw%m:aowmﬁﬁ(mﬁmaﬁ 2021 &
st prefaTe fopd ST Y Tgfd bt el 8|

i
i

mferTeTe |
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1
@ Varun Gulati-Z @

@LordYamraaj

Zf Show translation
mfSrarETg o # TronicaCity 8 |
#Yamuna ® forar 5 @1 ey @@=

ST 50 & 3Hf¥es e il gy
#Yamuna ¥ 39 Ferter o @1l !

iy o fAreghel sTel | @ ahvch oY oh
TR R ST T8 & SfR aaAT o fohamet @t
Weeh? THAT eh =T 2l AIST 11 36T 8! |

TRt STt

(1) Director mining lucknow
(2) Mining officer Ghaziabad
(3) SDM Loni

&t ot & U= Sdanig & &l 918 g8 S=Tar &
@8

JCB 72 3R Eaex difea & 9k &8 o
Hehdl & !!

3R & uar shrfanfg SISy e NGT &
gTfeRt GIER AT gl |

g @yogiadityanath @CMOfficeUP
@dm_ghaziabad @ghaziabadpolice
@DCPRuralGZB @CPCB OFFICIAL

@cleanganganmcg FHadr § sifag!!

Location: maps.app.goo.gl/
6qBBinN2fvoCDQ...

8:19 pm- 10 Oct 25 - 6,333 Views

62 Reposts 7 Quotes 76 Likes
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N ¢ Delhi, Uttar Pradesh, India &

% , Sungarpur, Delhi, Uttar Pradesh 110036, India

§ Lat 28.817901° Long 77.218933°
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Delhi, Uttar Pradesh, India %=
, Sungarpur, Delhi, Uttar Pradesh 110036, India
Lat 28.81823° Long 77.219127°
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ANNEXURE A-6
S STRSAT

SUe MRS % qedid @ ¥ WURY a1, & 05 duId §1e @ uel I

TR GUS-2, e W0 303fH0, 313f%0, 290fH0, 301270, 303, 3040, 314fH0, 2970,
»98ftio, 302fH0, 31110, 312f%0, 3130, 314f80 TaT 8.512 20 1 e feAis
16.10.2025 @ b | fargaR FAderor s Foad 8 -

1

£

_U"\

wmammwwwﬁmﬁmwmmmﬁ
fA_taror fopar ATl

Rrier % SR dredl & Shodogso e grr ATl o & ifaiad e T
G P R uld el & sured ¥ UgTUReE P IR e @
fquriia EEe registration.vtsdgm.up.in TR goiighd g S %ﬁ frafra foan
peitl

Sira & AR Sa A 3 PR Soodtodio FTR T U T, S HID W
Fferd 81

Prileor 3 SR $-TH0THO-11 ERT 81 SWRafl &7 uRds d=d gd o1l Tl
RRleror 3 2R Tie TR o) 10 WA sfaciire Hed |

Frileor % ARM I @ USURS &1 PR fea m fe mo

gH0SN00, € faeeft grr urfva arreit 1 TR yder s feram ST gAfEd B

31e: IURIG Sirg e a1 # AreR Ufvd |
P o
Pt
SfUHRY
misrere |

g e R R
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ANNEXURE A-7

SICES L]

AR dlef, & 05WWWWWWW—2, TﬂETQ‘fol

s03f0, 3130, 200fR0, 301f%0, 303, 3040, 314fM0, 207fR0, 208ff0, 302f0, 311f0,

s12ff0, 313fR0, 314ff0 HAT 8512 B0 B WM IRWEN MiHTEE e
00.06.2025 BT 3iwres (RerT fohar o | Regar Fteror s faq @ :_aﬂT

1.

2.

mﬁ%aﬁ?ﬂwaﬁraﬁﬁmﬁq@r%wwﬁww«

feror & SRM <@ w1 & are] W & B R e T # fIeR <o
& TR B AR el BIEe 28.79300° N g 77.204261° E TR (A T

f5 o @ fore R g3, R Aid R aaa w3 B Jam fbar T

S| SIS qF @ &9 & g At Y g7 uren Ry g @
%WWW%@WWWWWW%I

o & & WA A TX GHRET 91 B 03 BR-BI 3R # g T, e
derder a8 - |

1. 8Mx5Mx2.5M=100€F{*«'ﬂE‘\f
2. 10Mx5Mx4M=200€F{ﬁ‘|€Y
3. 8M x 4M x 2.0 M = 64 © #eR

Hel WA 364 TOHIO
qﬂ#ﬁﬁaﬁﬁwwﬁﬁ@aﬁawmmnﬁsmmﬁo
Wa@%ﬁzﬁwwﬁmaﬁmwaﬁﬂﬁﬂﬁﬁﬁﬁﬁ
S @ AR B SR B
ﬁﬁw%aﬁm%ﬁﬂﬁmﬂm-wq%|
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3dy W fhd oM & fas aRdfdm g3, Ry wwae & &1 v fFar man on | Saa
&7 F T Bl WHET 364 HOHlo WIRY 4T @ 03 X U A, W & S & qP
ygas @ ford o1 Rt Ffia At off urar

U 9T A Wigd 97, @9 yee # faw do D &1 A W o A urdn
ST S0¥0 Suwfer (URER) FHraeh, 2021 & W 36(1) &1 Scoias Td 9 60(3) &
=TT qUeHg B s ifaRad o WiMifdd &3 9 qer Wax s gRT fhd T
364 E0HI0 WRIRT qre], BT I @A Io¥o SudEfal (URER) fMawmEet 2021 & g4 3
den e vd @l (A vd fafwa) afdf e 1057 @ aRT 4 &7 Sooied © Td 090
IyEer (GRER) fraaEe 2021 & 79 58 qr @H wd @ (fAe wd fafma)
AT 1957 BT &RT 21 & II=<ITA VST IR 3 |

3 3l R fhar orar @ fo SwWie @ | e fawg @i |
Jufre FAAEl B WY, & FEY H ST WEHIHRI 03 fad & <R JeEwIen! &l
Sl AT GHAREd & | S @ # At auat dIg ufdscr / WeliHo yra T8l
BIdT 2, A1 I8 WAST SR & 39e! 0T IR WIGR © 997 s fdag
HTAATEl W DI SN, A &) 3! g8 ff (&R fhan o ® 6 03 o ey @
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Uttar PradeshTreasury Form-209(1) - Challan for Depositing Money

1576
CHALLAN

(3reite @A= T T FH 34T, 3090)

Government of Uttar Pradesh

[To be submitted through Net-Payment]

Page 40 of 161

PO g

Challan Date:06/10/2025

—hallan No.: AKV250024643
Assessment Year:2025-2026

Tax Period: ONETIME

Name of the Bank:

Jnique Id:
Depositor Name:

Bani Singh

Depositor Address:

Head Description Serial No. | Amount (in Rs.)
08530010201 0000@ st R@mad e R 3R &acd Yeh 1 666960.00
otals of the above heads -- 666960.00

A SUM OF Rs. 666960.00 AGAINST THE HEADS MENTIONED ABOVE --[ THROUGH NET-PAYMENT TRANSACTION ]-- ON

HAS BEEN DEPOSITED BY THE DEPOSITOR.
(Depositor Remarks->1llegal mining 364 and pillar penalty)

THE BANK REFERENCE NO. RECEIVED AFTER THE TRANSACTION IS : CPAFSLHLNS, Scroll Date:-06/10/2025
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ANNEXURE A-9
NIEEIEE

IRATATIBRT ([0 /710), MiTaTETE ARIGY
581 / OO0 / 2025—26 Ta=ATdh 02.07.2025, ST &I
Waﬁﬁwvﬁﬁaﬁw 9 5 o @ fdw Ry T Y B oo §
SIS ITSTATEG & d8dlel diMl § ARIRYT dle] @& 05 i dTe] W+ Ueel
U TARRT @gvs—2, el o 3030, 3130, 290f%0, 301f%0, 303, 3041?{0,
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Panchayara, Uttar Pradesh, India &=

, Tehari Dawlatpur, Panchayara, Uttar Pradesh 201103, India
Lat 28.800468° Long 77.204605°

06/10/2025 05:13 PM GMT +05:30
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ﬁ GPS Map Camera

Panchayara, Uttar Pradesh, India &=

, Tehari Dawlatpur, Panchayara, Uttar Pradesh 201103, India
Lat 28.798835° Long 77.204902°

06/10/2025 05:20 PM GMT +05:30
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ANNEXURE-A11
N.C.R.B (TH.dt.3me &)

LL.F.-l (Thiha STTa T -l)

FIRST INFORMATION REPORT
(Under Section 173 B.N.S.S)

T a1 U
(et 173 i U9 a9 e & aga)

1. District/Unit (FSieTT/3@TS): TTHIT (hifeRe mismee)
P.S. (aTHT): aifenr & Year (a¥): 2025
FIR No.(7.9.ft. €.): 0488
Date &Time of FIR(Y.9.fX. &1 fgAT®h/gua): 24/10/2025 22:36

2. S.No. Acts (3rfafaam) Sections (YT1(T))
(sp.49.)
1 IRAR =g/ gigdr (s U9 T9), 2023 303(2)
2 @M Ud gRs (9w a1 ReawE) 4
3rfer= | 1957
3 @F Ud Ry (e o afRaee) 21
3rfer=g| 1957
3.(a) Occurrence of offence (3MUXTe &t TeT) :
1. Day IBEIR Date From 11/10/2025 Date To 11/10/2025
(fe=): (feim 9 ): (fe=is a@ ):
Time Period TgT 1 Time From 00:00s~  Time To 00:00

(THT 3ratd): (THT 8 ): (Taa d&): &S
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N.C.R.B (TH.dt.3me &)

LL.F.-l (Thiha STTa T -l)

(b)Information received at P.S. (IT9T ST AT T8 gé ):
Date 24/10/2025 Time (0Y):22:36 &

(Tt ):

(c) General Diary Reference (T<STHAT GEH ):

Entry No. 079 Date & Time 24/10/2025 22:36 a1
(wtart® €.): (feaie 3NT 9HY):

4. Type of Information (a1 &1 YHR): fafed

5.Place of Occurrence (YcHTEdel):

Direction and distance from P.S.uf$%, 05 Beat No.
1. (a) (J1T @ I 3N e ): Tt (e 9.):
(b) Address 7T/ Ta=1
(Tdm):

(c) In case, outside the limit of this Police Station, then

(Tt =T AT & F1gX g adl):
Name of P.S. District(State)
(ATT T ATH): (et (T=3)):
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N.C.R.B (TH.dt.3me &)

LL.F.-l (Thiha STTa T -l)
6.Complainant / Informant (fsTaasai/ga-raadt ):

(a) Name (ATH): ffte @R godT erguTel
(b) Father's/Husband's Name(ftrr / afc &1
(c) DBHi/Year of Birth (5=8 Tt / af): 1986
(d) Nationality (XT81IdT): wRd
(e) UID No. (garmsst ¥.):
(f) Passport No.(urgm< §.):
Date of Issue (ST & &t fafd):
Place of Issue (STl &Y T TATT ):
(9) Id details (Ration Card,Voter ID Card,Passport,UID No.,Driving License,
PAN)
S.No.(s.9.) Id Type (UgTH U7 &1 HahTY) Id Number (Ug=TT T&T)
1 | |
(h) Address (ddT):
S.No. | Address Type Address (UdT)
(sh.9.) |(UCT T UhIX)
1 | a9 Tar AT S GUTA, UTH TR, UITHT, dgelel efiFt T
(PHLE MNATETE), X TS, TR
2 | TAT Uan AT AGUTA, TTH TR, UTHT, dgdlel el ITHToT
(BiRrEE TITSIITIT), STR Y&, WRe

(i) Occupation (cJa9T1Y):
(i)Phone number (STUTY §.):
Mobile (MaTSe §.): 91-9711524307
7.Details of known/suspected/unknown accused with full particulars
(ST / &feTe 1 rsTa rferge a1 R fereor giga avf=):
Accused More Than (3T MY T & 3rferd gi dI G€dT):
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N.C.R.B (UH.4t.3mesft)
LL.F.-l (Thipa STTa w -1)
S.No.Name (ATH) Alias (3U-TH) Relative's Name Present Address
(.4.) (Rede® &1 a1¥)  (adaT= uarn)
1 &g fOaT T T ¢ efiteg 1. T werRT, g
yTdtT (Hivse misaTEe),
Eis kAL
2 %rg fOaT T T ;. ety 1. T wEr g e
T (Rife M)
IR &, IR
3 |AFN PR O ot AT 1. 7T T g
= T (RTHE MNITE)
TR UL, IR
4 |THUTE Ut &1 A ;. ofte] | 1. T TR i e
T (HieRe mieTe)
IR S, IR
5 g Ui @AM ;A | 1. T TEr g e
TTHIT (RIHE MNATES)
TR UL, IRA
6 |PpgHerd Uil ol AT . Hgeg 1. T ey i
R T (iR miSTee)
IR YL, IR

8.Reasons for delay in reporting by the complainant/informant

(Fpraamat | ga=madal gra Ui ¢ € & U= & HR):
9.Particulars of properties of interest (Gf=era grufy &1 forawom):

S.No. Property
(sh.9.) Category
(gufar guft)

Property Type
(Tvuf &1 yHR)

(fererzom)

Description

Value
(In Rs/-)
(7= (7 H))

10.Total value of property (In Rs/-)-G+uft &1 Gt Ted (T
11.Inquest Report / U.D. case No., if any (o H1&T Ui / .St ysw €., Il

HIS gl ):

S.No. UIDB Number |

12.First Information contents (TJH AT dZT ):

Tehet WTOTT Tgecy arcy ... ar # ST & uel afvent & et moare,
Aeied afem Maes ag § o o feqien 11.10.2025 @i S Nett @
IR TAT AT GUTA UTH AR UUHT I TgHIA @1 ST 0TS &
1Y JAAY ITe] G ST @& H0 98 TR0 Thelm 1.2650 g0 TAT TE HO
99 eI 1.2650 g0 U SITX HIdh T TATT AT Tk 7T, TSew Hieh 1)
STOHT0H0 & 37 afTe] @ T 1 ThalT ST T@T AT | Ith €A & dilec Lat

4
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N.C.R.B (TH.dt.3me &)

LL.F.-l (Thiha STTa T -l)

28.1823 LOng 77.219127 § fSraht ATg (15x0.5x49) a1+ 367.5 © Hi0
T (51x17x0.5) T 433.5 o HI0 AT} 7= 3 | 9 3rder = a1 drd
TS ST T@T T | TSTed STl T S[eTcAlhd e o alc, @a 70 98 o &
HITRR I, ToIg TH0T oie], FAIST HHR TF TR JAT THUTeAT Tl ofie] o
AT Ut Tier 0 T U= 927 @6 90 99 H HIeAdHR AT Ul
g, [9g M0 T ¢S g | ST dIThRT & T&elTth FIR TSt X g 3T
T HaT H UEd & | §EAT&R USHT 3rafsd 24/10/2025 faft= dmR (craure)
9711524307 (Tt TR §ohl a@UTe dgald el acd= UdT &3
AGUTe, W U= U0 d dgeite e, e mosTTe; (I0W0) Tmrft udT -
AT S GUTA, T YR GO J dgdiel T, [Nt MOosTe ... die & #10
240 Trh1Yr ATCT YHATIOIT & g Toh U1 UTOUH & TR UX HehcHT JUIdh aht
HIIHT o I T GRT 6G, o Ae, et Ty AT IS o P W
IEIEITTE TR g0HI0 2240 A Afcieh gRT Eehe T 7T | TeATe deheiiich
13. Action taken: Since the above information reveals commission of
offence(s) u/s as mentioned at Item No. 2.
(T AT STIATEY : AR IUH ATABI G TAT TeAdT g 1eh UL HXA Dl
dUHT AE €. 2 B Ioctd YRT & dgd g |)

(1) Registered the case and took up or
the investigation: (Y&l &<t fhaT (&)
AT 3R ST & ferg ferar ar ):

(2) Directed (Name of .0.) PRADEEP SINGH Rank S| (Sub-Inspector)

(STi=r TR AT ATH): (T<):

No. 192290773 to take up the Investigation
(€.): (T STTer 31U+ 9Tg # &1 & Ty e fear mam) or (A7)

(3) Refused investigation due to (1= & &7 ):
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N.C.R.B (TH.dt.3me &)

LL.F.-l (Thiha STTa T -l)

or (% PR SHR ThAT A7)
(4) Transferred to P.S. District
(gT=T): (Sre):

on point of jurisdiction (@ &FTIAHT h HIUT gEATAN) .

F.I.R. read over to the complainant / informant,admitted to be correctly
recorded and a copy given to the complainant / informant free of cost.
(FrTardenaf | gaTendf @l uTaiidhl ug H gATs T, Ggt & gs ATT1 3N T
HIdY Fge® fAmraamdal @ & 1T |)

R.0.A.C.(3MX. 3 .7 .€1.)
14 Signature/Thumb impression of the

complainant / informant.(frsTaasat /
gaAThdl & gEAT&R | T[S AT A AT):

15Date and time of dispatch to the court
(3reTerd B BT $Y feAid 3N 99):

Signature of Officer in charge,
Police Station
(ITIT AT & GEATER)
Name THANA INCHARGE
Rank S| (Sub-Inspector)
No. 9454405104
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Page 57 of 161

N.C.R.B (TH.9.3me 1)

LLF.-l

Attachment to item 7 of First Information Report
(Taw g1 U1 & A 7 Seaud):
Physical features, deformities and other details of the suspect/accused:

( If known / seen )

(Thtepa e & -l)

(Gferer / 3rfdrgm &t arifen fadwany, frefaar ek sz faavor :

(@fe Fra 1 @ )
S.No.(3r.9.) Sex Date/Year Build Height Complexion Identification Mark
(feim)  of Birth (s9Tae (cms.) (@) (s) (ugam= =g )
SREATIT DI (P
aH) (@.1t.))

1 2 3 4 5 6 7

1 Ten

2 ey
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N.C.R.B (TH.9.3me 1)
LL.F.-l (Thiha STTa T -l)
4 q-%a-r
6 Aiget

Deformities/ Teeth Hair = Eyes (311@) Habit(s) Dress Habit(s)

Peculiarities (€1a) (ITe) (3mme) (Tg=TTa)

8 9 10 1 12 13
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N.C.R.B (TH.9.3me 1)

LL.F.-l (Thiha STTa T -l)

Language Place Of (&T TJT) Others (3173)
/Dialect
(STTYT/a ) Burn Leucoder Mole Scar Tattoo

Mark ~ ma  (9€dT) (&7d) (T U I

(ST gU  (gehreat )

G| (Tthe,
) usd))
14 15 16 17 18 19 20




1596 Page 60 of 161

N.C.R.B (TH.9.3me 1)
LL.F.-l (Thiha STTa T -l)

These fields will be entered only if complainant/informant gives any one or
more particulars about the suspect/accused.

(T &7 a+l g [y ST afe fmraadat / GaTahdt SieTed / STHgd & oK | @l
TS T 398 ATYH TR aT 3 |)

10
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ANNEXURE A-12

SIERCIEC

GG MISATETE B Wihd 97 W= UgT 9 ST @ 331 0 &3 § IR I3
TG B4 RO G4 D1 SR fbd IH & 2fPid T 1 aR™ fbd 91 @ gd
SURSTITHUH-2020 T Hlo ATTed THostodto, ¢ faeelt gR1 fou 1 Fewii % siarfd amq
W9 U1 9 §1¢] G 31T U &1 BT Post Mansoon Jd fe-ide 12.10.2025 &1 ®RAT

47|

99 & R o wIeRwy siacie-r deu g |

A :
/g \7/ \O’

MRTETG |
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I‘f-‘\.'t

GPS Map Camera

-
=

w Delhi, Delhi, India &=
& Sanchar Vihar Apartments, Sec 4, Dwarka, New Delhi,
B Delhi 201103, India
B Lat 28.797025° Long 77.203557°
& Sunday, 12/10/2025 01:40 PM GMT +05:30

o — - i SO ; g}
NI = - X X E




€ > C 2% registration.vtsdgm.up.in/mo-dashboard

| ocmue }
g VE|||C|_E | Vehicle Registration

Directorate of Geology & Mining, GoUP
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ANNEXURE A-13

A haziabad
RNl +91-9511119551 D O E 8 MO Ghazioba

8 Dashboard v 8 Vehicle Management v 8 Uuser Manual

Dashboard

Registered Vehicle

183 l

View More

Registered Vehicle

Equipped VLTD

Mapped MINETAG

Not Verified by VAHAN

Registered Vehicle with Equipped VLTD Registered Vehicle with Mapped MINETAG Registered Vehicle Not Verified by VAHAN
View More View More View More .
Registered Vehicle
Density: 183
@ Registered Vehicle
@ Equipped VLTD
@ Mapped MINETAG
@ Not Verified by VAHAN
150 200

&



ANNEXURE A-14

Hrafayg RGP R Page 64 of 161
(& 3rgam)

fes

i 634 / Fofelo—arde @+ / 2025—26 fei®: 04.08.2025
3 YR RIciRS T W

(ISCRIREG UTH YRR Wrs—2)
wio A 91 e Fari- wemR srgde,
306, TidR fIER @ oyl acfirg |

fawa— are], @EF Ueel W ShodlogHo o aieHl g Sy &1 gRasd &g
W @ gy ¥ |

SWRIgE fAgas WMo <Oared IS wRa e, 98 Rl § @it
3M0To ¥Ho 1003 /2024 # WIRA anewr f3id 30.04.2025 BT H&f wewr o, Rrs Frfem™
s fstaq & —

"19. In view of the facts and circumstances of the case and compliance
made and also undertaking given by Respondents No. 5 and 6 but subject to
adjudication of the questions of illegal mining and appropriate action in respect
thereof, we are inclined to allow Respondents No. 5 and 6 to carry out further
mining in the mining lease site with due compliance with the recommendations
made by the Joint Committee as well as the recommendations made by UPPCB and
also due compliance with EC and CTO conditions and environmental norms
particularly Sustainable Sand Mining Management Guidelines (SSMG), 2016 and
Enforcement and Monitoring Guidelines for Sand Mining (EMGSM), 2020 and also
subject to further conditions that Respondents no. 5 and 6 shall use only GPS fitted
vehicles for transportation of mined material and also submit weekly monitoring
reports and copy of CCTV footage in pen drive to UPPCB and also file copies thereof
before this Tribunal at least one day before the next date of hearing fixed."

IR AT & IUAT H AW gRT agfeAid dd M are] @ g2 W
HMoRNovHo A agat g Su@fre &1 ufaes frd oM @ wEa § B8 AR g
FTTT Ud "o raTd UHoufodlo &1 Iy T8 wwrs T 2| gHe afaRed fas
31.05.2025 & AEEEN] 7 SURTAGR Sl & T HRT ©F | 95 9 7 Wi
gIe, @A Ucel T UERl @ve—2 @ e fear mar on, o SRM Ay gRT dre]
e uee W Slodlordo ol arel gRT Su@iel &1 gRaed fH1 wim @ [y 3
afferg #AT o R A P1E MO wRad T B | AU gR1 Sa g W0
THowlodlo gRT TR EE @) AJGHHT &l U & |

gdqE § "0 =T wHowodio gRT 3eyl f3Fid 23.07.2025 wRa faan
T &, forae eder e AFag € —

"19. The District Magistrate, Ghaziabad is directed to file additional affidavit
clarifying the factual position with respect to the compliance with the order passed by this
Tribunal and also filling copies of the screenshots in support of compliance so made. The District
Magistrate, Ghaziabad is also directed to give his response in the additional affidavit regarding
transportation of mined material by respondents no. 5 and 6 through GPS fitted wvehicles in
compliance with order passed by this Tribunal alongwith copies of the documents in support
thereof."
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3T HO AT [0S0 §RT UIRT IR el B orqurer 3 anos
el # WIHd e WA 9ge W Sofiotio & arei g1 Suwtier o1 aRasT i oms
& wEY H wwes RIS arlewed) & Frafag 3§ 03 B9 § Suder weE

gfag
TN, ATAT B I H A0 TAOWNOA0 gRT A T It N s@wE @ 3 Y agd
fowg iR A @ SR, Rrae ol any wd Saxerd) 8
TH Wl Ud fETe SR aNr |
glaferfy —

%/%”‘M
I
1. Rronfre, mivmmer T8ea @1 aRR et 9|

2.  IRReneer (o /), mmaﬁﬂﬁmaﬁwrﬁmﬁﬁﬁﬁl

L
ECIG]
|



No- NP/2025-26/004 Date - 06-08-2025

ref

To

Mining Officer

Ghaziabad District

Subject- Reply against vour letter No- 634/MO-mining/2025-26 for GPS fitted vehicles in compliance with order

passed by NGT Tribunal along with copies of the documents in support thereof.

Respected Sir
]

- As per your letter No- 634/MO-mining/2025-26 regarding submission of proof that transportation of mined
material by us should be through GPS fitted vehicles in compliance with order passed by NGT along with copies of the

documents in support thereof.

We are submitting the number of the vehicles that were loaded from our mine during the month of May and June 2025.
All these vehicles are GPS fitted and copy of few FPS report is also attached for your reference.

Hope the attached details is sufficient as per the requirement.

With Regards
I
Bani Singh + Proprigict

For New Pa_r:the'r Security Guard Services



.
2\

Vehicle No ?wq GPS Status

1 | HR58D-4568 Kalu Ram Active
2 UP17BT-3794 Kalu Ram Active
3 | HRS55AR-0008 Nitin May| Active
4 | UP14AHT-000RB Nitin Mavi Active
5 | UP17BT-4821 Sonuy Actlve
6 | HR55AF-4365 Monu Active
7 | PBO5AQ-4930 Zaffar Active
8 HRG69F-0377 Akhilesh Active
9 HRS5BC-4025 Kalu Ram Active
10 | UP17BT-0823 Bittu Active
11 | UP17BT-2971 Farman Active
12 HR38Y-7254 Akhilesh Active
13 | UP17BT-2936 Surjan Active
14 HR38Z-7254 Parash Active
15 HR46D-5764 Rakesh Active
16 | UP17BT-4973 Sonu Active
17 [ up121-9911 Wazid Active
18 UP14KT-4402 Bittu Active
19 | UP1aMT-4722 Bittu Active
20 | UKD7CB-2786 Parash Active
21 HR69D-3033 Mukesh Active
22 | UP17BT-4978 Mahaver Active
23 | uP14pPT-5874 Mukesh Active
24 UP14LT-3741 Bittu ' Active
25 HR63E-83343 Sonu Active
26 UP14KT-7062 Sokhin Active
27 HRGI9F-9696 Sohan Active
28 | UP17BT-2041 Sonu Active
29 HRG9F-2244 Ashok Active
30 HRG69F-1406 Kaushal Active
31 HR69C-3340 Kamal Active
32 UP19T-3087 Aman Active
33 HRG9F-3303 Mukesh Active
34 HRG69F-0181 Kalu rMalik Active
35 HR69C-0921 Subham Active
36 | UPL7BT-7732 Auib Khan Active
37 | UP17BT-9889 Kalu Malik Active
38 | UP13BT-0942 | Kalu Malik Active
39 | UP14QT-5007 Neeraj Active
40 HRB9E-4788 Kalu Malik Active
41 HRb69F-5567 Kalu malik Active
42 HR69F-2414 Kalu Malik Active
43 HR55E-9503 Rinku Active
44 | HR58D-2293 Sokhin Active
45 | UP14KT-7065 Kamal Active
46 | HRS58E-5017 Shami Active
47 | HRe9D-0481 Ranjeet Active
48 HR69F-3358 Kalu Malik Active
49 | UP17BT-4973 Sonu Active
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50 | HR69F-4290 Rinku Active
51 | HR74B-6157 Sahil Active
52 HRG9E-4796 Ranjeet Active
53 HR69F-6411 Kamal Active
L HRG69F-3359 Rinku pt'l:ﬂ'h'e
55 HR69F-8990 Sishpal Active
56 | HR55AN-7732 Sahil Active
57 | HR55AR-6196 Mukesh Active
58 | HR74B-7452 Sonu Active
59 | UP14MT-2722 Sohan Active
60 | HRH3C-5121 Rajesh Active
61 | HR74A-3057 Ramavtar Active
62 HEG9E-3595 Jeetu Active
63 | HR5BE-5769 Ranjeet Active
64 | HRSBE-0755 Dhramber Active
65 HR74B-8467 Akhilesh Active
66 | HR69C-4788 Igbal Active
67 HR38Z-5274 Rajesh Active
68 | HR74B-0790 Sahil Active
69 HR5BC-13211 Allam Active
70 HR69D-8886 Ashish Active
71 UP14KT-7062 Saokhin Active
12 HRB9D-8983 Mukesh Active
73 HRE9F-4790 Nitin Active
74 HRE9D-5874 Momen Active
75 HRE9F-0182 Parash Active
76 HRE9C-0922 Sahil Active
77 HRE9F-2245 MNeeraj Active
78 | UP17BT-7428 Kalu Ram Active
79 | HR55AV-0209 Akhilesh Active
80 | UP17BT-7366 Sonu Active
81 | HR55AX-4198 Akhilesh Active
82 | UP17AT-5488 Sonu Active
83 | UP17BT-7429 Akhilesh Active
84 | UP17BT-7428 Akhilesh Active
85 | UP3TAT-5484 Kalu Ram Active
86 | HR55AN-6470 Aman Active
87 | HR55AU-1370 Sonu Active
B8 | HR55AW-1702 Arvind Active
89 HR74B-1349 Allamen Active
90 DL1GE-3769 Chotu Active
91 pL1IM-7191 Gopal Rana Active
92 | UP14BT-4467 Raju Active
93 | HR38AL-1999 Sanwvar Active
94 HR58D-3441 Arvind Active
95 HR74B-3561 Gopal Rana Active
06 | HR55AW-7776 Aman Active
97 | HR55AW-2802 Allamen Active
98 | DL1M-7195 Sanvar Active
99 | HR55AR-6198 Sonu Active
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100/ UP14BT-4466 |  Allamen Active
01| HR74B-3927 | 1805 Rana Active
'102| HRE9F-7375 Raka Khan Active
103| HR74B-1638 Arvind Active
104| UP14KT-1161 Raju Active
105| HR639D-8985 Sanvar Active
106| UP14DT-4467 Chotu Active
107| DLI1MA-3927 Raka Khan Active
10B| UP17BT-7428 Kalu Ram Active
109| HR38Z-6866 Akhilesh Active
110| HR55AV-9171 Sanvar Active
111| HR69D-3941 Verpal Active
112 DL1G-2544 Tetu Active
113| HR69D-3035 Bholu Active
114| UP17BT-5889 Washim Active
115| HRG9E-4790 Raka Khan Active
116| HR69F-6416 Verpal Active
117| HR55AF-4370 Gopal Rana Active
118| HRSBE-5057 Akhilesh Active
119| PBOSAB-4930 Zaffar Active
120 HHR58D-2293 Sokhin Active
121 HRS58D-1382 Arvind Active
122| UP17BT-5550 Anshar Active
123| DL1GE-3773 Verpal Active
124| HR69E-5192 Washim Active
125 HR63C-7310 Salman Active
126 HR69C-6818 Arvind Active
127| UP14CT-7662 Gopal Rana Active
128| UK0768-8186 Sartaj Active
129| HR47D-1759 Manav Active
130| HRS58B-1382 Sonu Active
131| HR5BE-5058 Salman Active
132| UP17BT-5711 Kaju Khan Active
133| HRG9F-4890 Arvind Active
134 HR69E-6818 Goldan Active
135 HR55AG-2294 Aman Active
136 HRG69F-5792 Goldan Active
137 HRA46D-1805 Sanvar Active
138| RJO02GB-4128 Sohan Active
139| RJO2GB-2074 Salman Active
140 RJO2GB-5576 Sameem Active
141| RJ0O2GB-3850 Raka Khan Active
142| RJ02GB-6339 Sartaj Active
143| RJO2GB-5533 S5alman Active
144| RJO2GB-9625 Arvind Active
145| RJ02GB-4131 Gulab Active
146| RJ02GB-4122 Ashraf Active
147| RJ02GB-4043 Ashlam Active
148| RJ40GA-03B9 Goldan Active
114Gl DINAYCA 00 o ouh oo o R
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(150 RJO2GB-9585 Sanvar Active
151| RI02GB-4076 11@ man Active
[152| RI02GB-8924 Athan Active
153] RI02GB-2886 Manav Actlve
‘14| RJA0GA-0399 Goli Khan Active
155| RIJI40GA-1009 Kadher Active
156 RI02GB-4132 Ajay Khan Active
157| RID2GB-5644 Ashlam Active
158| NLO1AE-8020 Washim Active
159 RI02GB-3043 Bholu Active
160| RIJD2GB-6225 Sanvar Active
161| RJO2GB-1794 Sonu Active
162| RI02GB-6762 Jamel Active
163| RJD2GB-1976 Sunder Active
164| RI02GA-8695 Salman Active
165| RJ02GB-4122 Ashlam Active
166| RJDZ2GB-0405 Washim Active
167| RI02GB-a122 Ajay Khan Active
168| RID2GB-6337 Bholu Active
169| RIDZ2GB-4064 Arwaj Khan Active
170| UP17BT-7428 Kalu Ram Active
171| HR38Z-6869 Sonu Active
172| HR38Z-0966 Sanvar Active
173| HR55AV-0210 Salman Active
174| UP17BT-7428 Sunder Active
175 UP17BT-7369 Ashlam Active
176 DL1GE-2958 Bholu Active
177| HR38Y-3942 Akhilesh Active
178| HR38AF-2845 Arwaj Khan Active
179| HRB9D-0489 Salman Active
180 UP14QT-6496 Gopal Rana Active
181| UPL17BT-5085 Sunder Active
182| HR74B-8743 Ashlam Active
183| HR74D-6157 Sunder Active
184| HR74D-1522 Arwaj Khan Active
185| HR3BY-3945 Bholu Active
186| UP17BT-9898 Raja Active
187| HR74D-3561 Alchilesh Active
188 DL1GE-2960 Salman Active
189| HR38AF-2867 Gautam Active
190| HRE9F-3330 Gopal Rana Active
191| HR69F-6411 Jamel Active
192| HRGE9E-4780 Sumer Active
193| HR69F-3358 Sonu Active
194| HR58C-6922 Shami Active
195 UP14KT-4478 Amit Active
196| HR69D-8098 Vikash Active
197| HR69F-0388 Vikash Active
198| UP14T-9087 Ankit Active
lann!l uorasc c10% Madieram Active

Page 70 of 161



1607

200

UP17BT-5579

Ankit

Active
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GPS Tracker Application panel of vehicle Number HR58D4568 (S. No 1 in the list)

m20:14 ® B

Unnamed Road, Kallu Garhi, Dasna, ...

MEER TRADERS @ £

Greenlink Recyclers i 0 No Data
private limited

KHUSHI " 0 Inactive 70 Running
R0t 8l
1 Stopped

Unnamed Road, Kallu Garhi,
Dasna, Uttar Pradesh 201015,
India

Speed
6 Aug 25, 08:13 PM

ntinental Foods

&

Distance

R otel*Metro
a - / i
Google
HELP AND SUPPORT

Last Ping Time Running Since
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GPS Tracker Application panel of vehicle Number UP13BT3794 (S. No 2 in the list)

m20:14 & B

Q6RJ+GPG, Meerpur Tyagi, Ghaziaba...

0 No Data

0 Inactive " 70 Running

1 Stopped

Q6RJ+GPG, Meerpur Tyagi,
Ghaziabad, Uttar Pradesh
201102, India

Speed
6 Aug 25, 08:14 PM

Distance

Google
HELP AND SUPPORT

Last Ping Time
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GPS Tracker Application panel of vehicle Number UP37AT5484 (S. No 85 in the list)

Hete
Q, Search by Name, Contact et iay
, Pavi BSdakpur
© '3 l :
Unnamed Road, Khekra,
Uttar Pradesh 250101, India 0

Hanuman Mand

kmh 3
Speed @ Ghaziabad

7 Aug 25, 09:04 PM T s AR
0 km




Haca v wiawe ey mfr
DIRECTORATE OF GEOL AND MI

ANNEXURE A6 o¢ 15
NING UTTAR PRADESH

@View eMM11

31162409035203898

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035203898
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

14 M3

GHAZIABAD

120 K.M. (Approx)

19/05/2025 14:01:32

AAQGG305074

Details of registered vehicle:-

1. Registration Number:

HR47D1759

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

GURUGRAM

19/05/2025 05:55:32

GURUGRAM
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Haca v wiawe ey m?ﬂ:zr
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035203932

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035203932
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

7 M3

GHAZIABAD

140 K.M. (Approx)

21/05/2025 02:07:26

AAQGG305109

Details of registered vehicle:-

1. Registration Number:

HR38AF2845

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM1i1 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

GURUGRAM

20/05/2025 17:00:26

GURUGRAM
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Haca v wiawe ey m?‘zr
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035204051

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035204051
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

11 M3

GHAZIABAD

120 K.M. (Approx)

23/05/2025 13:31:16

AAQGG305231

Details of registered vehicle:-

1. Registration Number:

HR58D4812

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM1i1 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

GURUGRAM

23/05/2025 05:25:16

GURUGRAM
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Haca v wiawe ey m?‘zr
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035204111

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035204111
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

22 M3

GHAZIABAD

150 K.M. (Approx)

25/05/2025 02:28:06

AAQGG306042

Details of registered vehicle:-

1. Registration Number:

UP14MT4722

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

ALIGARH

24/05/2025 17:23:06

ALIGARH
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Haca v wiawe ey m&vr
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035204106

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035204106
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

11 M3

GHAZIABAD

150 K.M. (Approx)

24/05/2025 21:37:04

AAQGG306037

Details of registered vehicle:-

1. Registration Number:

UP17BT3794

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

ALIGARH

24/05/2025 12:32:04

ALIGARH
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Haca v wiawe ey m&vr
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035204195

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035204195
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

7 M3

GHAZIABAD

140 K.M. (Approx)

27/05/2025 02:46:53

AAQGG306127

Details of registered vehicle:-

1. Registration Number:

DL1GE2958

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

GURUGRAM

26/05/2025 17:39:53

GURUGRAM




Page 81 of 161

Haca v wiawe ey mzﬁ:{r
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035204260

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035204260
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

14 M3

GHAZIABAD

150 K.M. (Approx)

27/05/2025 13:49:48

AAQGG306192

Details of registered vehicle:-

1. Registration Number:

HR55AG2294

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

GURUGRAM

27/05/2025 04:44:48

GURUGRAM




Page 82 of 161

Haca v wiawe ey m?‘zr
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035204399

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035204399
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

11 M3

GHAZIABAD

140 K.M. (Approx)

30/05/2025 02:30:50

AAQGG305332

Details of registered vehicle:-

1. Registration Number:

HR63C7310

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

GURUGRAM

29/05/2025 17:23:50

GURUGRAM
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Haca v wiawe ey mg’:{r
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035204531

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035204531
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

7 M3

GHAZIABAD

140 K.M. (Approx)

31/05/2025 19:55:47

AAQGG305466

Details of registered vehicle:-

1. Registration Number:

HR58C6922

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

GURUGRAM

31/05/2025 10:48:47

GURUGRAM
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Haca v wiawe ey ﬁz&v
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035204718

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035204718
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

11 M3

GHAZIABAD

150 K.M. (Approx)

02/06/2025 18:41:58

AAQGG305660

Details of registered vehicle:-

1. Registration Number:

HR58E4025

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

ALIGARH

02/06/2025 09:36:58

ALIGARH
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Haca v wiawe ey ﬁzfr
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035204937

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035204937
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

7 M3

GHAZIABAD

150 K.M. (Approx)

04/06/2025 17:04:51

AAQGG305884

Details of registered vehicle:-

1. Registration Number:

HR58C6922

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

GURUGRAM

04/06/2025 07:59:51

GURUGRAM
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Haca v wiawe ey ﬁz?ﬂ:zr
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035205176

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035205176
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

7 M3

GHAZIABAD

150 K.M. (Approx)

07/06/2025 01:58:00

AAQGG306376

Details of registered vehicle:-

1. Registration Number:

DL1GE3107

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

GURUGRAM

06/06/2025 16:53:00

GURUGRAM
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Haca v wiawe ey ﬁg?*zr
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11

31162409035205533

(OView eForm-C  ()View ISTP

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035205533
BANI SINGH NEW PENTHER
SECURITY GUARD SERVICES

LONI

14 M3

GHAZIABAD

150 K.M. (Approx)

11/06/2025 13:27:12

AAQGG306740

Details of registered vehicle:-

1. Registration Number:

UP17BT2971

2. Lessee Id:

4. Lease Details
[Address,Village,
(Gata/Khand),Area]:
6. District Of Lease:
8. Name Of Mineral:
10. Destination

(Delivery Address):

12. eMM11 Generated
On:

14. Destination District:

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

ALIGARH

11/06/2025 04:22:12

ALIGARH




Haca v wiawe ey ﬁz?vr Page 88 of 161
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11 ()View eForm-C ()View ISTP

31162409035205620

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035205620 2. Lessee Id:
BANI SINGH NEW PENTHER 4. Lease Details
SECURITY GUARD SERVICES [Address,Village,

(Gata/Khand),Area]:

LONI 6. District Of Lease:

17 M3 8. Name Of Mineral:

GHAZIABAD 10. Destination
(Delivery Address):

99 K.M. (Approx) 12. eMM11 Generated
On:

12/06/2025 02:02:47 14. Destination District:

AAQGG306830

Details of registered vehicle:-

1. Registration Number:

RJ14GJ9300

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

ILAYCHIPUR,31162509990017

11/06/2025 19:27:47

GHAZIABAD




Haca v wiawe ey ﬁg&ﬂ Page 89 of 161
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11 ()View eForm-C ()View ISTP

31162409035206726

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035206726 2. Lessee Id:

BANI SINGH NEW PENTHER 4. Lease Details

SECURITY GUARD SERVICES [Address,Village,
(Gata/Khand),Area]:

LONI 6. District Of Lease:

30 M3 8. Name Of Mineral:

GHAZIABAD 10. Destination
(Delivery Address):

99 K.M. (Approx) 12. eMM11 Generated
On:

15/06/2025 12:10:43 14. Destination District:

AASGG819248

Details of registered vehicle:-

1. Registration Number:

HR55Wo0513

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

ILAYCHIPUR,31162509990017

15/06/2025 05:35:43

GHAZIABAD




Haca v wiawe ey ﬁzgvr Page 90 of 161
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11 ()View eForm-C ()View ISTP

31162409035208198

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035208198 2. Lessee Id:
BANI SINGH NEW PENTHER 4. Lease Details
SECURITY GUARD SERVICES [Address,Village,

(Gata/Khand),Area]:

LONI 6. District Of Lease:

7 M3 8. Name Of Mineral:

GHAZIABAD 10. Destination
(Delivery Address):

99 K.M. (Approx) 12. eMM11 Generated
On:

23/06/2025 01:45:06 14. Destination District:

AASGG818273

Details of registered vehicle:-

1. Registration Number:

DL1GE3107

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

KHANPUR,31162509990018

22/06/2025 19:10:06

GHAZIABAD




Haca v wiawe ey ﬁzzﬁ:{r Page 91 of 161
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11 ()View eForm-C ()View ISTP

31162409035208358

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035208358 2. Lessee Id:
BANI SINGH NEW PENTHER 4. Lease Details
SECURITY GUARD SERVICES [Address,Village,

(Gata/Khand),Area]:

LONI 6. District Of Lease:

7 M3 8. Name Of Mineral:

GHAZIABAD 10. Destination
(Delivery Address):

99 K.M. (Approx) 12. eMM11 Generated
On:

23/06/2025 17:55:41 14. Destination District:

AASGG818435

Details of registered vehicle:-

1. Registration Number:

DL1GE2544

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

KHANPUR,31162509990018

23/06/2025 11:20:41

GHAZIABAD




Haca v wiawe ey ﬁz?vr Page 92 of 161
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11 ()View eForm-C ()View ISTP

31162409035208346

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035208346 2. Lessee Id:
BANI SINGH NEW PENTHER 4. Lease Details
SECURITY GUARD SERVICES [Address,Village,

(Gata/Khand),Area]:

LONI 6. District Of Lease:

14 M3 8. Name Of Mineral:

GHAZIABAD 10. Destination
(Delivery Address):

99 K.M. (Approx) 12. eMM11 Generated
On:

23/06/2025 16:23:28 14. Destination District:

AASGG818423

Details of registered vehicle:-

1. Registration Number:

HR55W7776

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

KHANPUR,31162509990018

23/06/2025 09:48:28

GHAZIABAD




Haca v wiawe ey ﬁzghr Page 93 of 161
DIRECTORATE OF GEOL AND MINING UTTAR PRADESH

@View eMM11 ()View eForm-C ()View ISTP

31162409035208347

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035208347 2. Lessee Id:

BANI SINGH NEW PENTHER 4. Lease Details

SECURITY GUARD SERVICES [Address,Village,
(Gata/Khand),Area]:

LONI 6. District Of Lease:

11 M3 8. Name Of Mineral:

GHAZIABAD 10. Destination
(Delivery Address):

99 K.M. (Approx) 12. eMM11 Generated
On:

23/06/2025 16:27:13 14. Destination District:

AASGG818424

Details of registered vehicle:-

1. Registration Number:

HR63C5121

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

KHANPUR,31162509990018

23/06/2025 09:52:13

GHAZIABAD




Haca v wiawe ey

Page 94 of 161

r
DIRECTORATE OF GEO‘@E AND MINING UTTAR PRADESH

@View eMM11 ()View eForm-C ()View ISTP

31162409035208655

Form EMM11

Lease details & mineral quantity to be transported:-

1. eMM11.:

3. Name Of Lessee /
Permit Holder:

5. Tehsil Of Lease:

7. Quantity
Transported:

9. Loading From:

11. Distance:

13. eMMa11 Valid Upto:

15. Serial Number:

31162409035208655 2. Lessee Id:

BANI SINGH NEW PENTHER 4. Lease Details

SECURITY GUARD SERVICES [Address,Village,
(Gata/Khand),Area]:

LONI 6. District Of Lease:

14 M3 8. Name Of Mineral:

GHAZIABAD 10. Destination
(Delivery Address):

150 K.M. (Approx) 12. eMM11 Generated
On:

26/06/2025 04:47:16 14. Destination District:

AATGG237488

Details of registered vehicle:-

1. Registration Number:

UP83AT7285

Search

311624090352
SALASAR COMPLEX, ALIGARH, , PACHAYRA

KHAND 2, (290mi 314m) , 21.033 acre

GHAZIABAD

ORDINARY SAND (CATEGORY-I)

KHANPUR,31162509990018

25/06/2025 19:42:16

MEERUT
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1 Expired 0 No Data

Ollnactive ™ OIRURNING

1'Stopped

Description Label

" Oldle M 0 No Data ™ 0 Running M 1 Stopped M 0 Inactive
B 1 Expired ™ 0 Exp. Soon My Devices
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0
km
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Q, a 69
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HR55AG2294

50 QU A © -
¢ HRS5AG 2294

12-10-2025 17-4810

2.05 km from Medeshwar Dham Shiv Mandir,
Pusta Rd, Hiranki, New Delhi, Delhi (NE)

@ Stop Since
! Driver

Licence Expire On :01-10-2026

ﬁ

Odometer Speed

F 2
From Last Stop Distance

Total
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UP17BT2971

0 Expired 0 No Data

0 In Active 0 Running

3 Stopped

&

f

‘Eldle B 0 No Data M 0 Running M 3 Stopped M O In Active
Expired M 0 Exp. Soon My Devices

i

o
1

| UP17BT2971

J

) kmt

Speed

‘ 10084, Indi
, 25 km

Expiry: 14 Aug 26, 09:43 PM Distance

4.0 % 8 @

3:06 Sat, 110¢ct O »

= Dashboard
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548 QUIED) A m - viin
¢ HRe3C7310

12-10-2025 17:47:50

Panchavya

2.09 km from Medeshwar Dham Shiv Mandir,

Pusta Rd, Hiranki, New Delhi, Delhi (NE)

! Driver

Licence Expire On

Odometer Speed

F2Y

From Last Stop Distance
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Mohit Set
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o -
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RJ14GJ9300

\tul Gupta

Search Vehicle No

' RJ14GJ9300 ‘ ; :

) Panchavara: Ghaziabad Subdistrict; Ghaz 1bad District, Uttar
Pradesh; 201102, Inaia
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'Se;mh Vehicle No
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1755 ® @

lxt y 3

i
Ravi KARHANA [h'rfmmnm..,
(_. STTHRETD 1759

el 7! %éms 1747 17

Medeshwar Dham Shiv Mandir, Pusta Rd,

Hiranki, New Delhi, Delhi (NE)

Licence Expire On :01-09-2026

) o8

Odometer

0 km 39 km
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HR55AF4365

HR55AF-4365 Live Map
18/08/2025 20:58:48
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e @ O
L 3 [
- _.";I, -
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< E
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655 % B e 8l Sl

e HR58C6922 = .l
Last updated on Today, 06:54 PM

68 Km Today Ignition: OFff
I‘UUIquur

806 M From Paramahans Ashram,
Panchayara, Loni, Ghaziabad District,
Uttar Pradesh, 201102, India

SET ENTRY/EXIT ALERT >

UTTAR PRADES
“~ Jeeyr~ "= *-~hram DELH]
P pPlay @ Share a Navigate
s, =
", ...... - ~

Track your
vehicle's reaching
time

~ maas e e

e Live %< Route History
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HR55W7776

6:50«¢ all 56 @ )
Users/Vehicles AV 4

v Active(2) X 4 Ignition On(2) M 4 Ignition Off(0)

HR 55 W 7776 Last Update: 15 Secs ago
Ghaziabad, Uttar Pradesh, 110005, India
ODO: ’ TOTAL DIST: | CURR.SPD:
108400.0 km 88.0 km 0.0KMPH
18 Mins GPS Network Door
Z o
HR 55 W 0513 Last Update: 15 Secs ago
Ghaziabad, Uttar Pradesh, 110005, India
ODO: ’ TOTAL DIST: ‘ CURR.SPD:
321355.0 km 83.0 km 0.0KMPH
7 Mins GPS Network Door
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6:50«¢ all 56 @ )
Users/Vehicles AV 4

v Active(2) X 4 Ignition On(2) M 4 Ignition Off(0)

HR 55 W 7776 Last Update: 15 Secs ago
Ghaziabad, Uttar Pradesh, 110005, India
ODO: ’ TOTAL DIST: | CURR.SPD:
108400.0 km 88.0 km 0.0KMPH
18 Mins GPS Network Door
Z o
HR 55 W 0513 Last Update: 15 Secs ago
Ghaziabad, Uttar Pradesh, 110005, India
ODO: ’ TOTAL DIST: ‘ CURR.SPD:
321355.0 km 83.0 km 0.0KMPH
7 Mins GPS Network Door
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UP14QT6496

Fleet Fdge

Link valid until 25th November, 09:15 PM

Owner Details

Owner Name: User Type:
Rekha Devi Fleet Owner
Vehicle Details (1)
Sr. No. Vehicle Details Status
1 UP14QT6496 | Truck
Vehicle Live Location {E‘

AND BUILDERS (@}

YUHIR Wit §
. faced
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(0) Running (4) Stop (0) Idle

26-0ct-2025 07:08:28 pm
(%) 0.0 Km/h fU 0.00 KM stop 46 min

Q The Imaginations World School,Saharanpur Road/SH 57 Hazipur
Viran, Khekada Subdistrict, Baghpat District, Uttar Pradesh-250101

UP 17 BT 0564

01-Jan-0001 12:00:00 am

@ 0.0Km/h | [1J 0.00 KM Never Connected

@ No address found

UP 17 BT 0563 ODO : 0.0KM 3
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26-0ct-2025 07:08:07 pm
@ 0.0Km/h | [|] 0.00 KM stop 12 min, 42 sec

Q The Imaginations World School,Saharanpur Road/SH 57 Hazipur
Viran, Khekada Subdistrict, Baghpat District, Uttar Pradesh-250101
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26-0ct-2025 07:08:28 pm
@ 0.0Km/h | [|] 0.00 KM stop 46 min

Q The Imaginations World School,Saharanpur Road/SH 57 Hazipur
Viran, Khekada Subdistrict, Baghpat District, Uttar Pradesh-250101

UP 17 BT 0564

01-Jan-0001 12:00:00 am
@ 0.0Km/h | [|] 0.00 KM Never Connected

@ No address found
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26-0ct-2025 07:08:07 pm
@ 0.0Km/h | [|] 0.00 KM stop 12 min, 42 sec

Q The Imaginations World School,Saharanpur Road/SH 57 Hazipur
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Viran, Khekada Subdistrict, Baghpat District, Uttar Pradesh-250101
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@ 0.0Km/h | [\J 0.00 KM stop 20 min, 33 sec

Q The Imaginations World School,Saharanpur Road/SH 57 Hazipur
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To ]
Regional Officer
- UPPCB, Gaziabad

Subject :- Submission of CCTV Recording for New Panther Security Guard Services

Respected Sir

Please find the Pen Drive for CCTV Recording of New Panther Security Services as the
Guideline of Honorable NGT for the case 10 No-1003/2024.

Delay in submission is due to an accident happened with our representative when he was on the way to subm'it.

Plz consider the Submission

With Regards ?ﬁ{:}/

New Panthor Securlty G;md Sorvee \) QX

ety v {;f M/%‘*'\ .

Vv /0\\“
‘Bani Singh

I

For New Panther Security Guard Services
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" 20. Accordingly, order dated 14.02.2025 is modified and Respondents
No. 5 and 6 are allowed to carry out mining in the mining site subject to due
compliance with EC, CTO conditions and environmental norms particularly
SSMG, 2016 and EMGSM Guidelines, 2020 and also subject to further
conditions that Respondents no. 5 and 6 shall use only GPS fitted vehicles for
transportation of mined material and also submit weekly monitoring reports
and copy of CCTV footage in pen drive to UPPCB and also file copies thereof

before this Tribunal at least one day before the next date of hearing fixed. "
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